give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myseif, my spouse and dependants*:
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* Dependant here means a person substantially dependent on the income of the
employee.
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Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr.
No.

also have to be Indicated]

Dq-mlmn

(i

Agﬁetﬂturai Land
- Location(s)

- Survey number(s)
- Extent (Total
measurement)
~-Current market value

" Dependant-3

(i)

Mon-Agricultural Land
- Location(s)
- Survey number(s)
- Extent (Total
measuremeant)
-Current market value

(i)

and residential)

Bulldings (Commercial

anadm(s)

(v)

G

ALY

Pt

(v)

7

L nf&g il

Nl

(2)

1 give herein be!owthedetaﬂsotmvﬁahlﬁﬁwl overdues to public financial
institutions and government dues:-
[Note : Pleasaghaesepmdetaus foreach;tem}

ﬁi

Wan

(a)

(ii} Loans from financial
institutions

Nome & address of Bank /
numfg;:&m(s)l
mm_‘__.._

gapiy - ‘;\“. 7 .o

(it) Government Dues:

{a) dues to departments
dealing with government

_accommedation
(b) dues to departments
dealing with supply of

_water

(<) (<) dues to departments
dealing with supply of
electricity -

D
>
?L
Ve

o
Z-
>§




(b) | () Income Tax including
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(i) Wealth Tax [Also
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I hereby declare that the above details are true to the best of my
knowledgea and belief.

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



